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[Shri P. Rajagopal Naidu]

Even the UX. Government which is
under pressure through inflation is ob-
liged to agree to higher prices :I!r).r
foodgrains, to be supplied by conti-
nental countries through the EEC.
agreement just because the European
farmers have to be assured of just the
remunerative prices. Why should our
Government be unwilling to continue
the earlier policy of subsidising ferti-
liserg or at least abstain from increas-
ing the prices of fertilisers borne out
of petrol products, thus allowing the
difference to be treated as subsidy for
agriculture? Otherwise, the farmers
would be justified to complain that
apart from abandoing the earlier sub-
sidy they are being burdened to the
tune of Rs. 100/- per hectare through
these high prices, a burden which is
much bigger thap land revenue,

(iii) RERORTEp SHORT SUPPLY OF ESSEN-
TIAL COMMODITIE; TO (ORISSA
AGAINST ALLOTMENTS

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar): Sir, I want to raise
the following matter of urgent public
importance under rule 377.

Essential commodities like salt con-
trolled cloth sugar, kerosene oil, soft
coke and cement are in short supply
in Orissa ag against their allotments.
Against Orissa’s requirement of 2 lakh
tonnes of salt it is getting less amount
because of non-availability of wagons
and pecause of restrictions for import
of salt from Tuticorin. Controlled
cloth is not being supplied to the State
according to its requirements, Against
the regquirement of 2000 bales per
month the State got only 892 bales
from the Textile Commissioner, Bom-
bay.

Against the allotment of 57,582
M.T. sugar from 17th December, 1979
to the end of May, 1980, only 48,775
M. T. have been received, So, there is
an acute scarcity of sugar in Orissa.

There ig also shortfall of kersonese
allocatios to the State, So far as the
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soft coke is concerned, as against the
State’s requirement of 250 wagons a
month, only 22 wagons per month is
being supplied,

The Orissa Government have not beén
given allotment of cement against
their full requirement of 2 lakh tonnes
per quarter, Only 77,400 tonnes were
allotted during April, 1980 to June
1980. The Centra] Government should
look ing this and should take urgent
and effective steps for ensuring speedy
delivery of the allotted quantities of
the above mentioned essentia] commo-
dities to Orissa.

(iv) REPORTED LOCKOUT IN PREMIER
AUTOMOBILEg LIMITED BOMBAY

DR, SUBRAMANIAM SWAMY
(Bombay North-East): Sir, under Rule
377, 1 wish to raise the following mat-
ter.

The Premier Automobiles Ltd,, in
Bombay, and makers of the Fiat pro-
totype Padmini car ijs once again on a
lockout. Due to the lockout the ‘wor-
kers of the factory, and the buyers of
this car, primarily the taxi drivers,
are suffering. After every lockout, the
price of the Padmini car is raised.

This fact creates an apprehension
that the Jockout of the company is
due to a sinister collusion between
the management and some trade union
leaders. The Central Government sho-
uld intervene immediately and ensure
that the factory is reopened.

(v) REPORTED ACUTE SHORTAGE oOr
DRINKING WATER IN CERTAIN
VILLAGEg OF RAJASTHAN BODERING
PAKISTAN
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§1 TrewT ®Aer € g ® e A q@- engineers coming with their helpers
< ®/iT ¥ ot orft ¥y w0t & 1 §T and giving a silent sensation to the
v ¢ o qer AR & | e people in that area who have never
gt 1R & gieiw W wrge free ¥ seen a line. New persons are coming
g:ﬂ ) N ® g w Fiw s A for the new lines. We find that there
frowarw, fee, i@y, ddrega wA- are six new lines to be taken up in
qaEy, Wiy, fewawe, TeEE, g Wi the north-eastern part. There are
groafan & aar ArAwsdr wrw R} W famma some sanctioned lines like Rampur-
qvT e ¥ wawra wr afgswrd fwar g New Haldwani the bi-weekljeg and tri-
soreta ¥ o WA # 6T A 8w weeklies. The  tri-weekly  ex-
Iawr afgewre wow AT wA o § O feg press like Neelanchal is giving up
uAm ¥ I ¥ W oA € fed  wwiew new comfort; we can seen ihat,
fraw @ ol fs Su @ ¥ 07 & ‘“‘.f b But in this whole lot, we find that,
T e W g w8 fm ey as still, there is something lacking in
Wit o 1& 1T AR | AGET AT A some parts, though not in the major
:’"ﬁ “(:m‘:ﬁngq%m !! mmw;‘ﬁm;ﬁ parts of the country.

;"‘ii ;.;T; ;ﬁww | F:Frm gmﬂqéq: We fing that, to the backward areas,
¥ SeerT W OSTR uﬁlﬂ T AE F new ert-1pha515' has been glven._ .I
fir ¥9 wwear % g ®H % fa@ g must immediately come to this—it
saTdt vaw Izd AT may not be taken ag my taking credit
for myself—that, after decades of de-

— mand in this [House—I have been par-

ticipating in the railway budget since

12.54 hrs 1952, from the First Lok Sabha to this
' ’ Lok Sabha—for the first time, the
Railway Ministry ang the Railway

ERATLVA & BUDGETS&(;;%'CB; —t- GEN- Board, the whjt:yelephant, have agre-
ERAL DISCUS ==LOmkd, ed to double the line between kiul
and Bhagalpur for which Rs. 680 lakhs

d‘MR' C HAIRMAN: W e now take up are to be spent. They have mercifully

iscugssion on the Railway Budget, I h ,

. granted this and given Rs, 20 lakhs

cal] upon the Hon, Member Shri Bhag- for thi I v h ra
wat Jha Azad to start his speech. r this year. 1 only hope and pray

that the work will start immedijately.
Today you travel by Tinsukhia; we
have got the super-fast Vikramsheela;
we have got the bi-weekly Bombay-
Bhagalpur; but none of these super-
fast trains can be of any benefit to
this area because in that loop line, in
the single track, trains run late hours
after hours and we cannot take ad-
vantage. Even friends from north Ben
gal or Bongaigaon cannot take advan-
tage because this smal] track hag not
been doubled, Can you imagine the

SHRI1 BHAGWAT JHA AZAD
(Bhagelpur): Mr. Chairman, Sir, I
must, at the outset, with a full heart
of appreciation, refer to the unique
feature of this Railway Budget. Thro-
ughout the length and breadth of this
country, one can feel there jg some-
thing new or old going on in each part
of the country, relating to Railways.
If we go through the Railway Budget
we find that in some places there are
new railway lines being laid, in some unimaginativeness of the ilway

parts, ‘going-on’ works are to be ex- Board and the Railway Ministry? I
Pedited and in some parts doubling of had to go on and on gorsskimes tlrrea-
lines is there, Therefore, I have seen tening, but this time I am not the same
from this budget—and one can feel Azad; so, I have been only cajoling
the sensation—that in al parts of the and requesting Mr, Sharief half a
0;::3. right from Kashmur to Kanya dozen times and also Shri Kamalapati

and Kamrup there is some Tripathi. I am not now my old self
work, on _behalf of the Railways, go- fighting and taking the things by
ing. on. In some parts there are new might. Anyway, I am happy they Kave



